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The a~ents mainly related to 
wage revision. including scale of 
pay, Dearness Allowance, etc. 

(c) There was no provisilln in the 
agreetn~nts for making the Daily 
worker$ permanent in the Company. 

Power GeneraUoa ill Punjab 4uriDC 
Iast two years 

4074. sHRIMAn GURBRINDER 
KAUR B'RAR: Will the Minister of 
ENERGY be pleased to state: 

(a) total power generation in 
Punjab during the last two year. 
agai:.'1st its actual demand; 

(b) whether it is a fact that there 
is a large gap between power gen-
eration and actual demand; 

( c) if so, proposals of the State 
Governrr..ent discussed at the re-
cent Conference held in Delhi of the 
Power Mianisters; and 

( d) his reaction thereto? 

THE MINISTER OF STATE L~ 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) The total 
power generation in Punjab during 
1978-79 and 1979-80 was 1362 mil-
lion units and 1628 million units res-
ltectively. In addition, Punjab gets 
its share of power from Bhakra-
Beas Project. As against the en-
ergy requirement of 4975 million units 
and 6111 million units dur1~g 1978-79 
and 1979-80 respectively, the avail-
ability was Of the order of 4774 and 
5310 million unit~ respectively. 

(b) The present energy require-
meat and demand of power in Pun-
jab is about 15.5 to 16 million unit. 
~r day and 1130 MW respectivelY. 

_ The aetual availability during Nov-
,ember, 1980 was about 14.5 million 

. ,Wiiis per daY and 900 'M.w. 

r; (t;.), aBdr,; ,< d). ~g ,PoWer Ilinis-
rers' Conference belcl 9n 14th- N~v:
ember, 1980, the schemes 01. ttie 
J131 LS-'1 

State Government fOr increasini 
tI'leimal generattoin' and cotr'.missio.~ 
inI, of new Units, were discusSed. 
During the course of ~ona. tile 
resj)resentattve.s of Mfa BHBL' acrt-
ed to' adhere to the delivery schedule 
fOr the ongoing projects. It was 
alao agreed to 'by the BHEL that ~ 
would depute their ofIl~rs in a bid 
to study I rectify the deficiencies of 
their equipment at Bhatinda thermal 
power station. 

Call&lisatiOn of drIlgs and PbarDia-
eeuticals 

4015. sHiU RATANSINH RAJDA: 
Will the Minister of PETROLEl.JM, 
CHEMICALS, AND FERTILIZERS be 
pleased to state: 

(a) how many items of drugs a!Ild 
pbarm.aceutical industry were caua-
Used during the last five years, yeer-
wise and what are the recommenda-
tions of his Ministry On each item; 
a!lld 

(b) names of drugs and the im-
ports efteCied during each year, their 
distribution *ith the nlimes of the 
parties to whom each item was sup-
plied, quantity-wise, year-wise? 

THE MINISTER OF ~TATE, IN 
THE, MINISTRY OF P.ETROLEl!*. 
CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SINGH): (a) ,The 
lists of canalised items of bUlk amp 
and drug intermediates the imports 
of which were arra!llged through the 
State Chemicals and Pharmaceuti-
cals Corporation Of India Ltd. (CPC) 
durnig the last fiVe, years, year-wise 
are given in the Annexure A to E. 
laid on the table of the lMluse. [Pla-
ced in library. See No. LT-1638/80]. 

(b) The quantity of imPOrts ot 
canalised drugs during each of the 
last five years as reported by CPC 
is given on the Annexure F. [PiaceO: 
on the table of, the House. <Placed 
in library. See No. LT-1638/80] ID-
f~tio~ : ~~ting, to qU$llt~b'.,., ~ 

!~~~:t~~ur!:o=~=":£ 
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durin, the previou.s five yearS involv-
es conliderable volume of compila-
tion work. The time and effort in-
volved on compiling these detaill 
woulci not be commensurate with 
the results' likely to be achieyed. 

Stat .. 01 Foreira draa' eompallies •• 
production aI balk drq 

4076. SHRI RA TANSINH RAJDA: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) what was the status of forei,n 
drug companies in production of bulk 
drugs in 1954, 1960, 1970, 1975, 1977 
and today; 

(b) how many bulk drugs were 
manufactured from basic stage; their 
.ames and the names of the companies 
)troducin, these; ana 

(c) how many bulk drugs were 
manufactured/ are manufactured by 
foreign firms without industrial licen-
ces/or approvals under I(D & R) Act, 
aDd reasons lor the same? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P.· C. SETHI): (a) The yalue 
of production of bulk drugs by foreign 
drug companies durin, the years 1973, 
1875-76, 197~77 and 1978-79 was as 
foDows:-

---------_._._ 
Year RI. in Cror~s 

.-----~--.... _------
1973 

1975-76 

J976-77 

1978-79 

1'9.00 

52.00 

83.00 

56 .eo 

SimUar data for the earlier )'e8l'l II 
)lot . a'Ya1lab1e~ 

(b) A Statement giving the requisite 
information is laJ,d on the Table of the 
House. [Placed in library. See No. 
LT-1639/BO:J. 

(c) On the basis of data available 
with Government it has been observed 
that one bulk drug is being manu-
factured by a foreign. company in im-
plementation of a condition imposed 
on a formulation llcence held by it and 
twenty-five (25) bulk drugs are beiDI 
manufactured by foreign companies 
for captive consumption in terms of 
Explanation II to Schedule I of tlae 
Industries (Development & Regulation) 
Act. 

CeaI stock position. in PabUe See"'r 
Steel Plaata aDd Super Thermal 

POWer Plaate 

4077. SHRI CHATURBHUJ: Will 
the Minister of ENERGY be pleased 
to state: 

(a) position of coal in stock in 
lShilai and other Public sector steel 
plants durilli each week of September 
an,d October, last; 

(b) similar coal stock positions dur .. 
ing the same period in Super Thermal 
Plants and those thermal plants su~ 
plying electricity to Delhi, Bombay. 
Madras and calcutta; 

(c) monthly demand and supply 
position of coal for each State for iis 
industrial -requirements dUring the last 
eight months; and 

(d) if the coal supply position is not 
.atisfactory, reasons thereat and steps 
being taken in this regara? 

THE MINISTER OF STATE INTJU 
MINISTRY OF ENERGY (SHRI VlK .. 
RAM MAHAJAN): (a) Coal stock 
position at Bhilai and other public sec .. 
tor steel plant. in each week of Sep-
tember and October 1980 was .. 
UDder: 




